










Page 1 of 6 
 

Status of Tribunal Appointments 

Sl. 
No. 

- 

 
Name of 
Tribunal 

-- 

Vacancies Name of Hon 
Judge 

Nominated to 
chair SCSC and 

date of 
nomination 

 

No. of vacancies for which 
recommendation received 

from SCSC  
No. appointed by ACC 

Remarks 
Chairpers

on/ 
Chairman/ 
Presiding 
Officer/ 

President 

Judicial 
Members 

Administrat
ive/ 

Technical 
Members 

Judicial 
Administr

ative/ 
Technical 

Judicial 
Administrat

ive/ 
Technical 

1 Central 
Government 
Industrial 
Tribunal-um-
Labour Court 
(CGIT) 

11 0 0 Justice Sanjiv 
Khanna 

- - - - First and Second 
meeting of SCSC 
were held on 
07.08.2020 & 
27.11.2020 
respectively under 
the Chairmanship 
of Justice Sanjiv 
Khanna.  
No 
recommendation is 
presently pending 
with ACC 

2 Income Tax 
Appellate 
Tribunal (ITAT) 

01 26 27 Justice A.M. 
Khanwilkar, 

Judge, Supreme 
Court 

 
(13.09.2018) 

 

16 12 6 7 ACC has appointed  
6 Judicial and 7 
Accountant 
Members on  
11.9.2021 based on 
the SCSC 
recommendation. 
No matter is 
pending for 
consideration of 
ACC. 
 

3 Central Excise 0 06 11 L. Nageswara NA NA NA NA No 
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Service Tax 
Appellate 
Tribunal 
(CESTAT) 

Rao 
 

(20.05.2020) 

recommendation of 
SCSC is pending 
 
 
 
 

4 Appellate 
tribunal for 
Forfeited 
Property 
(ATFP) 

1 0 4 L. Nageswara 
Rao 

 
(19.03.2020) 

NA NA NA NA No 
recommendation of 
SCSC is pending 
 

5 Central 
Administrative 
Tribunal (CAT) 

01 18 17 A.M. Khanwilkar 
 

(15.07.2020) 

NA NA 02 06 No 
recommendation of 
SCSC is pending.  
Six Administrative 
Members were 
appointed on 
11.03.2020 and 2 
Judicial members 
were appointed on 
7.08.2021. 

6 Railway Claims 
Tribunal (RCT) 

0 17 07 Sanjiv Khanna 
 

(24.07.2020) 

NA NA 14 04 No 
recommendation of 
SCSC is pending. 
Appointment of 14 
Technical Member 
was done on 
27.5.2020.  Further, 
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4 Judicial Members 
were appointed on 
21.10. 2020 

7 Securities 
Appellate 
Tribunal (SAT) 

0 1 1 M.R. Shah 
 

(08.06.2020) 

NA NA NA NA No 
recommendation of 
SCSC is pending 

8 Debt Recovery 
Tribunal  (DRT) 

16 0 0  
Vinit Saran 

 
(8.9.2021) 

 

- - - - Last date of 
obtaining 
applications was 
24.8.2021. No 
Recommendation 
of SCSC is pending. 

9 Debt recovery 
Appellate 
Tribunal 
(DRAT) 

1 0 0 DFS has 
requested for 
nomination of 
Chairperson 

- - - - Vacancy circular 
issued .Last date for 
applications was 
26.8.2021. No 
Recommendation 
of SCSC is pending. 
 

10 Telecom 
Disputes and 
Settlement 
Appellate 
Tribunal 
(TDSAT) 

0 0 2  L. Nageswara 
Rao,  

0 02 0 01 No 
recommendation is 
pending. One 
Member-1 was 
appointed on 
11.9.2021. 

11 National 
Company Law  
Appellate 

1 1 1 CJI 
 

(06.07.2021) 

- - - - No 
recommendation of 
SCSC is pending 
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Tribunal 
(NCLAT) 

12 National 
Consumer 
Disputes 
Redressal 
Commission 
(NCDRC) 

0 2 1 D.Y. 
Chandrachud 

 
(17.09.2019) 

- - 02 02 No 
recommendation of 
SCSC is pending. 
Recently, two 
Judicial Members 
and Two non-
judicial members 
were appointed on 
11.05.2021.  

13 Appellate 
Tribunal for 
Electricity 
(APTEL) 

1 0 0 Ashok Bhushan 
 

(20.05.2020) 

- - - 01 No 
recommendation of 
SCSC is pending. 
Recently, one  
Technical member 
was appointed on 
4.9.2021. 
Previously,  One  
Technical member 
was appointed on 
5.02.2020 
 

14 Armed Forces 
Tribunal (AFT) 

0 13 10 A.M. Khanwilkar 
 

(01.09.2020) 

- - 08 05 No 
recommendation of 
SCSC is pending. 
Recently, Six 
Judicial members 
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were appointed on 
7.09.2021. 
Previously, 2 
Judicial members 
and 5 
administrative 
members were 
appointed on 
2.09.2020. 

15 National 
Green Tribunal 
(NGT)  

0 14 * 16 * Sanjay Kishan 
Kaul, for  Judicial 

Member 
(26.08.2020) 

S.A. Nazeer, for 
Expert Member 

(02.07.2021) 

- - 04 03 No 
recommendation of 
SCSC is pending. 
Recently, three 
expert members on 
5.04.2021 .Four 
Judicial Members 
were appointed on 
5.4.2021 
 

16 National 
Company Law 
Tribunal 
(NCLT) + 

1 20 14 Justice N.V. 
Ramana, Judge, 
Supreme Court 

of India 
 

11 10 08 10 No 
recommendation of 
SCSC is pending.  
Recently, 8 Judicial 
Members and Ten 
Administrative 
members were 
appointed on 
11.09.2021. 
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* In National Green Tribunal,  Not less than ten but subject to maximum of twenty full time Judicial Members and Expert Members may be appointed  as per 

Section 14(1) of the NGT Act, 2010 

+NCLT is governed by provisions of Companies Act, 2013 

 

Note:  GST Appellate tribunals are yet to set up due to adverse HC order on legality of its constitution. As per law these benches to have three members, one 

judicial member and two technical members (one each from centre and states). However, this make judicial member a minority which court see as something 

not permissible.  








